16.05.2014 J-1

AT 2.15 P.M

1. FAO(OS) 592/2013

2. FAO(OS) 593/2013

3. LPA 826/2011

1. CONT.CAS(C) 176/2014

2. W.P.(C) 144/2013

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 1

HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG

JANAK DATWANI
VS. JAMNA DATWANI & ORS.

IN EXPORTS PVT LTD.
VS. JAMNA DATWANI & ORS.

DARSHNA DEVI
VS. DELHI DEVELOPMENT
AUTHORITY & ORS.

COURT NO.3
(DIVISION BENCH-3)

SANJEEV SINDHWANI, AYUSH AGRAWAL
TARA V. GANJU, PREETI GUPTA
JAMNA DATWANI, DIYA KAPUR

NITYA BHARANY, AKHIL SACHAR
VIVEK SHARMA, KISHAN DATWANI
SURESH SINGH FOR ANAND DATWANI

ABHIMANYU MAHAJAN, MILAN DEEP SINGH
TARA V. GANJU, PREETI GUPTA

JAMNA DATWANI, DIYA KAPUR

NITYA BHARANY, AKHIL SACHAR

VIVEK SHARMA, KISHAN DATWANI

SURESH SINGH FOR ANAND DATWANI

RAJESH YADAV, RUCHIRA ARORA
DHANANJAY MEHLOUAT, ARUN BIRBAL
AMIT TIWARI, DIGVIJAY RAI

FERIDA SATARWALA, OMAR SIDDIQUI
MANU MRIDUL, EKTA RAI, KUNAL SINGH

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE JAYANT NATH

DELHI SHRAMIK SANGATHAN
VS. MANISH GUPTA & ORS.

DELHI SHRAMIK SANGATHAN
VS. DELHI POLICE & ORS.

INDIRA UNNINAYAR

KIRAT RANDHAWA

NARAYAN KRISHAN

NINA BHALLA, GAURANG KANTH
NAWAL KISHORE JHA
ANURAG GOHIL

SOHAL K. SINGH

SANJEEV GOYAL

ANURAG PATI

ANJUM JAVED

INDIRA UNNINAYAR

KIRAT RANDHAWA

NARAYAN KRISHAN

NINA BHALLA, ANJUM JAVED
GAURANG KANTH



16.05.2014 J-2 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

3. EFA(OS) 8/2014 MAMTA DHAWAN P.S. BINDRA, VINEET CHAUDHARY
VS. NARESH DHAWAN SUMEDHA DUA

FOR ORDER

4. LPA 508/2013 HAMDARD EDUCATION SOCIETY & A.K. SINGLA, DEEPAK R. DAHIYA
ANR. INDIRANI GHOSH, ABDUL REHMAN
VS. ABDUL REHMAN & ANR. MEGHA BHARARA, RUCHI SINDHWANI

5. LPA 945/2013 ABDUL REHMAN INDIRANI GHOSH, A.K. SINGLA
VS. PRINCIPAL RABEA GIRLS DEEPAK R. DAHIYA, NIDHI RAMAN

PUBLIC SCHOOL & ORS.

COURT NO. 34

(DIVISION BENCH-9)

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE KAILASH GAMBHIR
HON'BLE MS. JUSTICE SUNITA GUPTA

AT 10.30 AM

1. CRL.A 611/1999 MAHAVIR KUMAR & ORS. K.B. ANDLEY, M.L. YADAV
VS. STATE LOKESH CHANDRA, RAVI NAYAK
2. CRL.A 601/1999 MUKESH KRISHAN KUMAR, SUNITA ARORA
VS. THE STATE APPELLANT IN PERSON, RICHA KAPOOR

COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE DR. JUSTICE S. MURALIDHAR

AT 10.30 AM

1. CRL.A 210/2008 MOOL PAL SINGH R.M. TUFAIL, VISHAL RAJ SEHIJPAL
VS. STATE ISHA KHANNA
2. REVIEW PET. 94/2012 VIPIN KUMAR MITTAL R.K. SAINI, MANISH GARG
IN W.P.(C) 3087/1999 VS. LOK SABHA SECRETARIAT AKSHAY BHARDWAJ, HITESH BAGAI

THROUGH DY. SECY. (E) YASHISH CHANDRA
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AT 2.30 P.M

1. CRL.A 304/2000

1. CRL.A 26/2006

2. CRL.A 200/2006

AT 2.15 P.M

1. CRL.A 975/2011

AT 10.30 A.M

1. W.P.(C) 6863/2001

AT 02.15 P.M

1. MAC.APP. 231/2012

HIGH COURT OF DELHI
15TH MAY, 2014

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 30
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE VEENA BIRBAL

VINOD KUMAR ARORA K.B. ANDLEY, M.L. YADAV
VS. STATE PAWAN SHARMA

COURT NO. 25
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE INDERMEET KAUR

PANKAJ ALIAS PRAVEEN CHETAN LOKUR

VS. STATE VARUN GOSWAMI

STATE P.K. SHARMA, RAKESH K. SHARMA
VS. S.P. TYAGI & ORS. RENU MALIK, SONI MEHRA

RAJESH HARNAIL, V.K. TANDON
AJAY BURMAN

COURT NO. 28
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

JAGMOHAN @ JAGGA RAKHI DUBEY, ANUJ PAL
VS. STATE M.N. DUDEJA

COURT NO. 15
HON'BLE MR. JUSTICE V. KAMESWAR RAO

DTC SARFARAZ KHAN
VS. BAHADUR SINGH & ANR. A.K. BAJPAI, M.F. KHAN

COURT NO. 18
HON'BLE MS. JUSTICE DEEPA SHARMA

ALAM KHAN S.N. PARASHAR,MONIKA
VS. BALDEV SINGH & ORS. J.P.N. SHAHI

REGISTRAR (LISTING)



16.05.2014

AT 10.30 A.M. (IN CHAMBER)

3. CS(0s) 669/2011

4. CS(0S) 2414/2011

FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 19

HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

TANU GOEL AND ANR
Vs. GIRISH CHOPRA AND ORS

TEKLA CORPORATION AND ANR
Vs. SURVO GHOSH AND ANR

SUDHIR NANDRAJOG, SUDHIR TALWAR
JAGRITI AHUJA,SANJAY GOSWAMI

SAIKRISHNA AND ASSOCIATES
TRIDEEP PAIS,RAJIV BANSEL
SAFIA SAID,KAUSTUBH SINHA
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